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CENTRAL ADMINiSTRATIVE TRIBUNAL:::GUWAHATI BENCH. 

O.AJNo. 210 of 2005 

• : 	• 	DATE OF DECISION: 16.082 005 

Dr1 Jogendra Chak1.aborty 	 APPLICANT(S) 
S 

Mr.G.K.Bh attach aryya 	 SR ADVOCATE FOR THE 
APPUCANT(S) 

-VERSUS- 

Sc 

U.OJ. & Others : 	 RESPONDENT(S) 

Dr.M.C.Sharma, Railway Counsel 
	

ADVOCATE FOR THE 
RESPONDENT(S) 

THE HONBLE MRJUSTICE G. SIVARAJAN, VICE CHAIRMAN. 

THE HON'BLE MR. K.V. PRAHLADAN, ADMiNISTRATIVE MEMBER. 

Whether Reporters of local papers maybe alloved to see the 
judgment? 	 . 

To be referred to the I eporter or not? 

Whether their Lordships wish to see the fair copy of the 
judgment? 

Whether the judgment is to be circulated to the other Benches? 

Judgment delivered by Hon'blé Vice-Chairman. 

/ 
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CENTRAL ADMINISTRATIVE. TRIBUNAL: GU AHATI BENCH. 

Original Application N. 210 of 2005. 

Date of Order: This, the 16th day of 
ru9usts 

 2005. 

THE HON'BLE MR. JUSTICE G. SIVARAJAN, VICE CHAIRMAN. 

THE HON 'BLE MR. K .V. PRAHLADAN I  ADMINITRATIVE' MEMBER. 

Dr. Jogendra Chakraborty 
S/o Late Jitendra Nath Chakraborty 
Rio Ward No.IV (Jumbasti) 
P.O: Badarpur— 788 806 
01st: Karimganj, Assarn, 	- 	. 	. Applicant 

By Sr. Advocate Mr.G.K,Bhattacharyya, Advocates Mr.B, 
Choudhur & Mr. D. Goswarni. 

- Versus- 

Union.of India 
• 	Represented by the General Manager 

N.F.Railway, Maligaon 
• 	• 	Guwahati-il. 

Secretary (Estt.) 
5kailway Board 
Ministry of Railways 
NewDeihi. 

. 	 •- 

Director (Estt.) 
Railway. Board 

• Ministry of Railways 
New Delhi. 

Chief Medical. Director 
• 	 N.F;Railway, NaUgaon 	. 

Guwahati, Assam. 	 .., 	 Respondents. 

• 	By Dr. N. C. Sharma, Railway counsel. 
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SIVARAJAN, J. (V.C..) 

The appUcant has retired from the services under 

• the respondeits as a Selection Grade Sr. Medical. 

Superintendent on 28.2.2002. His grievance is that. though 

one of.  his juniors (according to him) - Or. P. K. Bora was 

promoted retrospectively from 1.4.1994 to the Selection 

Grade and further promoted as SA Grade w.e.f. 28.7.2000, 

the applicant who was senior to said Dr. P. K. Bora was not 

given the said promotions. The applicant had made a. 

representation before the Railway Board on 10.8.2004 which 

was disposed of by the Railway Board as per communication 

dated 7.3.2005 whIch is produced as enclosure to the 

communication dated 15.3.2085 issued from the office of the 

General :Managè.r (P), Maligaon (Annexure-IV). It is stated 

in the said order that the representation of the applicant 

had been examined; none of the juniors of the applicant 

have been promoted to Selection Grade till date; as per the 

revised seniority, applicapt 1 s turn for promotion to SA 

Grade did not come till his retirement on 28.2.2002; 

therefore, the question for his promotion (nan-promotion) 

to SA Grade does not arise. 

2. 	• 	 Mr. G. K. Bhattacharyya, learned snior counsel 

appearing for the app1icant submits that the applicant wa s  

promotd to the post of Selection Grade in the pay scale of 

Rs.14,300-18,300/- w.e.f.1.9.1997 whereas Dr. P.K.Bora was 

promoted to the said grade only on . 1.11.1997. Counsel 

~ in 
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submits that the statement made in the impugned o rde r is 

factuaUy incorrect. 

3. 	We have also heard Dr. M. C. Shanna, learned 

Railway coursel appearing for the respondents. We findl -that 

the Railway. Board has asserted that none of-the juniors to 

the appUèant have been promoted to the SA Grade till date 

and that...as per the revised sniOrity the applicant's turn 

to SA Grade did not come till, his retirement on 28.2.2002. 

The applicant has produced a copy of the order dated 

6/8.5.1998 which would show that the applicant was promoted 

to the Selection Grade on 1.9.1997 and .Dr; P. K. .Bora was 

promotd , to the said grade only on 1.11. 1997. The 

Government of India order.dated 10.4.2002 (Annexut'e-I) was 

passed after the retirement of the applicant on 28'.2,2002, 

However, by the said 'order . retrospective promotions were 

given in the post of Selection Grade on the basis of 

Supreme' Court decision On the date when Dr. P. K. Bora was 

retrospetively promoted on 1.4.1994, if, asa matter of 

fact, the applicant was senior to Dr P. K. Bora in. the 

lower post, certainly, notwithstanding his retirement in 

February, 2082 he would have been promoted to the post of 

Selection Grade on the date when Dr. P. K. . Bora was 

promoted as Selection Grade. .Based on .such promotion when-

further promotion to the post Of SA Grade was made on 

12.4.2002 (Annexure-Il), notwithstanding the retirement of 

the applicant in February, 2002, he should have been 

:promoted to the post of SA Grade on the date when Dr. P. K. 

Bora was promoted to that post On 28.7.2000. If such 



promotions were given to the appUcant even though no 

arrears of pay based on such notional promotions were 

given,,' the applicant would have been entitled to some other 

retiral benefits. 

4. 	Now the question is as to whether. Dr. P. K. Bat-a 

about whom the applicant has mentioned as junior to the 

applftant as per the seniority list/revised seniority list' 

in the lower post including'the Selection Grade post. The 

respondents have already stated that none. of the juniors to 

the applicant have been promoted as SA Grade as per the 

revised seniority. Of course, nthing is mentioned about 

the" retrospective promotion to the post of election Grade. 

If, according to the applicant,, the factual details stated 

in the Railway Board letter is incorrect, the appropriate 

course for the 'applicant was to file further 

rep resentation/ review application before the Rail%ay Board 

itself pointing out the correct 'facts. Admittedly, this has 

not been done and instead the applicant has chosen to file 

this application before 'this Tribunal, in respect of the 

disputed question of facts. This Tribunal is not the proper 

forum to resolve any disputed question of facts. If the, 

applicant makes further representation before the Railway 

Board pointing out the incorrectness of the statement made 

in the Railway Board order dat&I 7.3.2005. touching the 

merits of the matter, certainly the Railway ,  oard will 

consider the same and pass appropriate orders in accordance 

with law on merits. Accordingly, the. applicant is directed 

to file representation before the respondents settling out 
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all the. fatua1 details within one month from today and if 

any such representation is filed the respondents will 

dispose of the 5same within three months thereafter. 

S 

	

	
The O.A. is dismissed as above at the admission 

stage itself. 

(KIIV.PRAHLADAN) 	 (GISIVARAJAN) 
ADMINISTRATIVE MEMBER 	 VICE CHAIRMAN 

BB 
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IN THE CENTRAL AD4IIN 	11VTRI UNAL:: 
GUWMFIAT iiNt± 1... 

O.ANo. 	 /05 
Dr. Jogendra Chakraborty 

Applicant. 

- Versus - 

Linion  of India & others. 
...........Respondents. 

List of Dates: 
27.10.67 : 	The applicant posted at Kathiar Division Railway Hospital 

as Assistant Medical Officer on ad-hoc basis against an 
existing vacancy, where he joined on 27.10.67. 

0501.72 : 	After receiving a 14 days notice from respondent No. 1, the 
applicants service was discontinued from 05.01.72, although 
he has rendered service in the department. 

18.04.73 : 	The applicantwas selectedinU.i..S.C. exam nationforindian 
Railways and appointed as Assistant Medical Officer vide 
Railway Board's letter No. 72/E(GR) 1/7/27 dated 
18.04.1973. 

Year 1988 and year 1989 
He was promoted as Divisional Medical Officer in the year 
1988 and then as Sr. Medical Officer in the year 1989. 

01.09.97 : 	OnOtO9.97 the applicant got SelectionGrade. 

28.02.02 : 	The applicant retired from service as Senior IViedical 
Sup erintendenl Maligaon in the Selection Grade. 

10.04.02 : 	Revision of seniority list in conpliance to Hon'ble Supreme 
Court judgement dated 10.04. 01 was published vide letter 
No. E(0) 1/2001/SR-6/4 dated 04. 02. 02, by the Board by its 
wireless message No. E(0) 111-2002/PM/42 dated 
10.04.2002 addressed to all General Manager of Indian 
Railways Published a list, whereby 195 Officer's of IRMS 
were given proforma placement in Selecbon Grade. 

Annexure - I, Page . 

12.04.02 : 	On 12.04.02 the Railways Board, vide its wireless message 
No. E(0) 111-2002/PM/44 addressed to all General Manager 
of Indian Railways Published another list consisting 66 
Officers of IRMS were appointed to officiate in S.A. Grade. 

Annexure-ll,Page c20 

10.08.04 	An appeal/representation was filed by the applicant 
through proper channel before the Railway Board. 

06/08.05.98 	: 	Railways Board's letter XXR No. E(0) Pt. I dated 6/ 
8.05.98, the applicant was placed in selection Grade w.e.f. 
01.09.97 and Dr. P.K. Bora w.e.f. 01.11.97, this fact shows 
that the applicant is senior. 

Annexure-llI,Page 

15.03.05 : 	A letter No. E/41/111/236-1(0)Pt.II dated 15.03.05 was 
received from the General Manager (P) Maligaon, wherein 
it was stated that none of the Medical officers junior to the 
applicant have been promoted to Senior Adn-tinisfrative 
Grade till date. 

Annexure -IV, Page o' 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL:: 

GUWAHATI BENCH 

O.A.No. 

Dr. J ogendra Chaicraborty 

Applicant. 

- Versus - 

Union of India & others. 

Respondents. 

I N D E X 

SL NO. 	PARTICULARS 	 PAGE NO. 

Original application 1-7 

Verification 8 

Annexure-1 9-19 

Annexure - II 20-24 

Annexure-IlI 25-26 

Annexure-IV 27-28 

Filed by: 

LJL1  
Advocate 



I4J 
0 

Jo 

tu 

114 

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL:: 

GUWAHATI BENCH:: GUWAHATI. 

(Anappfimbonundersmtionl9of the Central Administrative Tribunals Act, 1985). 

O.A. No. 	U 0 of 2005. 

Dr. Jogendra Chakraborty 

Sb * Late Jitendra Nath Chakraborty 

R/o - Ward No. WGunibasti) ,  
P.O. - Badarpur - 788806, 

District - Karimganj, Assam. 

Applicant. 

- Versus - 

Union of India 

Represented by the General Manager, 

N.F. Railway, Maligaon,. Guwahati -11. 

Secretary (Estt) 

Railway Board, 

Ministry of Railways 

New Delhi. 

Director (Estt.) 

Railway Board, 

Ministry of Railways 

New Delhi. 

Chief Medical Director, 

N.F. Railway, Maligaon, 

Guwahati, Assam. 

Respondents. 

Contd.... 
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1. PARTICULARS OF THE ORDER AGAINST WHICH THE 

APPUCATION IS MADE: 

Illegal and arbitrary action of the respondent authorities in not including 

the name of the applicant or assigning his correct position in the revised 

seniority list and thereby depriving him his subsequent promotion. 

Action of the respondent authorities in meting out arbitrary treatment 

to the applicant with regard to his promotion to Senior Administrative 

Grade and promoting officers junior to him. 

2. JURISDICI'ION OF THE TRIBUNAL: 
The applicant declares that the subject matter of the order against which 

he wants redressal is within the jurisdiction of this TribunaL 

3. LIMifATION: 

The applicant further declares that the application is within the 

limitation prescribed under section 21 of the Administrative Tribunals 

Act., 1985. 

4. FACI'S OF THE CASE: 

That the applicant begs to state that after completing his MBBS 

examination he applied for and was appointed as Assistant Medical 

Officer on ad-hoc basis under the N.F. Railway against an existing 

vacancy and was posted at Katihar Divisional Railway Hospital, where 

he joined on 27.10.67. 

That after joining the appliant continuously discharged his duties 

sincerely and to the best of his abilities. As the applicant continued for 

a long time on ad-hoc basis without any break he was hoping that he 
would be regularised as per existing rule and procedure that if an ad-

hoc employee continue in service beyond 90 days, his service should 
be regularised. But all of a sudden the applicant received a 14 days 

Contd.... 

FA 
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notice from respondent No. 1 whereby his service was discontinued 
from 05.01.72 i.e. after he has rendered more then 4 (Four) years of ad-
hoc service in the deparmeut. 

(iii) That thereafter, on the basis of examination conducted by the U.P.S.C. 
for Indian Railways in the year 1975 and his qualification the applicant 
was selected and appointed as Assistant Medical Officer vide Railway 

Board's letter No. 72/E(GR)I/7/27 dated 18.04.1973. Owing to his 
dedicated and effecient service he was promoted as Divisional Medical 
Officer in the year 1988 and then as Sr. Medical Officer in the year 1989. 
On 01.09.97 the applicant got Selection Grade and he retired from 
service on 28.02.02 as Senior Medical Superintendent, Maligaon in the 

Selection Grade. 

That the appliant begs to state that as per Railway Board's letter No. 
22/E(GR) 11/9/4 dated 16.09.93 ad-hoc doctors who later qualifies 
through the UPSC examinations should be treated as on regular 
continuous service from the date of their initial ad-hoc appointments. 

That the Railway Board in compliance to Hon'ble Supreme Court's 
Judgement dated 10.04.2001 in Civil Appeal No. 2478-2479 of 2000 and 
consequent upon revision of seniority vide its letter No. E(0)I/2001/ 
SR-6/14 dated 04.02.02, the Board by its wireless message No. E(0) 
111-2002/PM/42 dated 10.04.02 addressed to all General Manager of 
Indian Railways published a list whereby 195 officers of IRMS were 
given proforma placement in Selection Grade with effect from the date 
mentioned against their names till the date of their actual placement in 
Selection Grade. 

On 12.04.02 the Railway Board vide its wireless message No. E(0) 
111-2002/PM/44 addressed to all General Manager of Indian 
published another list whereby 66 officers of IRMS were appointed to 
officiate in SA Grade with immediate effect on their railway itself by 

V 

Contd.... 
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creating supernumerary posts wherever necessary and they should 
also be allowed proforma promotion in S.A. Grade with effect from 
the dates mentioned against their names. 

Copies of the list dated 10.0402 and 12.04.02 
are annexed herewith and marked as 
ANNEXURE I & II. respectively. 

That on coming over the above two lists, the applicant on perusal was 
shocked and surprised to find that his name was not shown in the list 
while the name of officers who were much junior to him appeared in 
the two lists, particularly Dr. P.K. Bora whose name appeared at Serial 
No. 74 in the list dated 10.04.2002 whereby he was given proforma 
placement in Selection Grade w.e.f. 01.04.94 and at serial No.44 in the 
list dated 12.04.02 whereby he was given proforma promotionin S.A. 
Grade w.e.f. 28.07.2000. 

	

In point of fact, the applicant states that as per Railway Board's 	
c 	- 

letter XXR the applicant was placed in 
Selection Grade w.e.f. 01.09.97 and Dr. P.K. Bora w.e.f. 01.11.97 this 
fact shows that the applicant is senior. 

Copy of the letter dated 6/8.05.98 is 
annexed herewith and marked as 
ANNEXIJRE -III. 

That thereafter on 10.08.04 the applicant filed an appeal/representation 
before the Railway Board through proper channel stating the above 
facts as to how an officer who is otherwise junior to him has superseeded 
him to S.A. Grade till his retirement and prayed that his seniority in 
the list dated 10.04.04 (Annexure - I) be assigned correctly and thereafter 
he be placed in S.A. Grade from the date Dr. P.K flora has been given 
proforma promotion to S.A. Grade. 

Contd..... 

II 
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(viii) That now the applicant has received a letter No. E/41/ffl/236-1(0) Pt. 

H dated 15.03.05 from the General Manager(P), Maligaon forwarding 
Railway Board's letter dated 07.03.05 to him in response to his appeal 
dated 10.08.04 wherein it was stated that move of the medical officers 
junior to the applicant have been promoted to S.A. Grade till date. 

Copies of the letter dated 15.03.05 is annexed 
herewith and marked as ANNEXURE - IV. 

(ix). That the applicant begs to state that he is left with no other alternative 
remedy but to approach this Hon'ble Tribunal for appropriate relief 
which is otherwise due to him. 

5. GROUNDS FOR RELIEF WITH LEGAL PROVISIONS: 
(1) For that the action of the authorities in omitting the name of the 

applicant m the list dated 10.04.04 (Annexure - I) is highly illegal, 
arbitrary, discriminatory and in violation of prindple of natural justice 
and as such the impugned action of the authorities is bad in law and is 
liable to be set aside. 

For that the action of the respondents in not promoting the applicant 
but promoting officers who are junior to the applicant to the S.A. Grade 
superseeding the appellant is illegal, arbitrary violative of laid down 
procedures and as such the impugned order is bad in law and is liable 
to be set aside. 

For that it will be apparent from letter dated 6/8.05.98 (Annexure - ifi) 
tht Dr. P.K Boia is junior to the applicant and as such the action of the 
authorities in rejecting his appeal mechanically and arbitrarily is bad 
in law and liable to be set aside. 

For that in pursuance to the Judgement of the Hon'ble Supreme Court 
all the doctors in the list were given proforma promotion to the 
Selection Grade from an earliar date and the consequential promotion 

Contd.... 

0 
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to S.A. Grade and the applicant would also have been so promoted 
but for his retirement on 28.02.02. However, since the promotion were 
given with retrospective effect, the applicant is also entitled to the 
promotion and to get the other financial and consequential benefits 
not withstanding the fact that he retired from service w.e.f. 28.02.02- 

(ii) For that in any view of the matter the impugned action of the authorities 
in denying the applicant his due promotion for no apparent reason is 
bad in law and liable to be set aside. 

DETAILS OF REMEDIES EXHAUSTED: 
That applicant had ified a representaion/appeal dated 10.08.04 before 
the Railway Board but the same was rejected by letter dated 15.03.05. 

MATTERS NOT PREVIOUSLY FILED OR PENDING WITH ANY 
OTHER COURT: 
That the applicant further declares that he has not previously filed any 
applicantion,, writ petition or suit regarding the matter in respect of 
which this application has been made before any court or any other 
authority or any other bench of the Tribunal nor any such application, 
wilt petition or suit is pending before any of them. 

PRAYER: 
It is therefore, prayed that Your 

Lordships would be pleased to admit this 
application, call for the entire records of the 
case, ask the respondents to showcourse as 
to why the name of the applicant should not 
be included in the revised seniority list 
dated 10.04.02 (Annexure -1) at his correct 
position and thereafter promote him to 
Senior Administrate Grade from the date 
when his junior i.e. Dr. P.K. Bora as shown 

Contd... 
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in promotion list dated 12.04.02 (Annexure 

-II) was promoted and after perusing the 

causes shown, if any and hearing the parties 

direct the respondents to indude the name 

of the applicant in the revised seniority list 

dated 10.04.02 (Annexure -1) and thereafter 

promote him to Senior Administrative 

Grade from the date when his juniors were 

so promoted with all consequential benefits 

and/or pass any other order/orders as 

Your Lordship may deem fit and proper. 

And for this act of kindness, the applicant as in duty bound shall ever 

pray. 

9. INThEIM ORDER IF ANY PRAYED FOR: 

Does not arise. 

10. DOES NOT ARISE. 

11. PARTICULARS OF BANK DRAFF/POSTALORDERIN RESPECT OF 

THE APPUCATION FEE. 

I.P.O. No.  

Date 

Issued by Guwahati Post Office. 

Payable at Guwahati. 

12. LIST OF ENCLOSURE: 

As stated in the INDEX 

Conk!.... 
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V E R I F I C A T I 0 N 

I, Sri (Dr.) Jogendra Cbakraborty, son of Late Jitendra NathChakraborty 
aged about - years, resident of Ward No. W(Jumbasti), P.O. - Badarpur - 
788806, in the district of Kariinganj, Assam do hereby verify that the 
statements made in Paragraphs No.(G 0 1)A(,4 (\) ei.A A(X) 

are true to my personal knowledge and the statements 
made in paragraphs No._4® '< (i ) ' ( ") are believe 
to be true on legal advice and that I have not suppressed any material fact. 

And I sign this verification on isth  day of August1  2005 at GuwahatL 

Place : Guwahati. 

Date : .08.2005. 

Signature of the Applicant 
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GOVERNMENT OF¼INDIA  (B liARAT SAt:KAR) 
MINISTRY OF RA1\VAYS (RAIL MANTRALAYA) 

.(iAILWAY J3OARI)) 

THE GENERAL Mi\NAGERS 	 • 	wiiurss,'posi c:c 
CEN'l'RAL R4'iL\VAY/t',1Ui\'1BA! 	0 	 . 	SUED ON: I 
EA S1'ERi! RAIL\VAY!KOLKATA 
N2P. 1 •;flN I IL''AYfNEw DEIA'U 
NORI'H EASTERN RAIL\VAY/GORAKHPUI& 
N ORTI-I EAST FRON Ti ER RAIL WAY/G U WAR AT! 
SOUTI IERN RAIL WAY/CHENNAJ. 
SOUTII CENTRAL AIL\VAY/SECUNDERABAj) 
S OUTH EASTERN. RAT L WA'Y/KOLKATA 
V/ESTE'IU! RA[L\V1tYfM UM]3A1. 
CLWICI iiTTARAJ'J AN 

NO.E(0)i1!-2002/pM/42 (,) 	IN COMPLIANCE wrri•'i TIlE RON'I3LE suu: '.  
COURT'S JUDGEI\IENT DATED 10,04.2001 IN CIVIL APPE'AL NC)S: 247824'19 OF 

2000 AND CONSEQUENT UPON THE REVISION OF SENIORITY \'IDE BOARD'S 

LETTER NO.E(0),I/2001 1SR-o114 DATED 4.2,2002, MINI TRY OF A1 L W'AYS J 1 AVL 

DECIDED THAT FOLLOWING OFFICERS OF I RMS' Si 1 OULD HE AL 0 WI 

- P1OFCRMA PLACEMENT IN SELECTION GRADE WITI'[ EFFECT  

MENTIONED AG.INST THEIR NAMES TILL THE DA1'E OF i' EIR ACTUAL 

PLAcEME1T IN SELECTION' GRADE (.) TI-JESE OFFiCERS "SHALL NOT 
- L:NFi'ULI.L)T 	YMENT OF ARREARS FOR TIlE PFORID ii'O 	•'ci t.;M 

!'LACEMI?NT IN SHLEC]ION GRAI)E:-. 	
'• ' '' 

NAME (DR.) 	RLY. 1)013 	DATE OF' 
PROF'OiHA 

-. . 	. 	• 	. 	. 	ACEI''flNT ! N ;(; 

I. 	LA!.JTIIA S.Rt(). 	S/N 	29i07/4 	27/06/92 

• 	. SUI)IIAKAR PAl 	S 	20/06/:!0 	27/0(1/92 

C: 1flir/A KU.iMU  

'P.V. MA,( lADE VAN  

4JAYDFV 	 '-. •NF 	'C 	35  
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LNO. NAME (DRS.) 	. RLY. .)(Y3 DAT1 OF 
iOFOR.A 

• 	:'. 	
. (u/A 

S. sc11s 15/02/44 27/u;/92 ivi. SATYA KALYANI 

SIIANKAR LAL 0 1/11/'4 2)/(J6/92 

MA3 UMDAR S  •• 

1. L)ARSUAN K. AGIC1IA W . 	1/03143 2 1I0&92 

9. NARAYANA S 01i3/37 27,'0CI92 
• SARVOTHAMAN . 

. 
T.'V. SUUASINI 	

' Sc v:;I /44 17/;:3/93 

SIIASHI I1ARJNA'fli .. • 	j 	,:I39 17/03/93 

' 
.KESHAU RANJAN 	

s : 

... •01'i/3 17/03/93 
C1.jcJAi)oRTY 	.. 	•. . 

USi1N1A 	 • 	. . 	N .1 	/3/4 I I 7/03/93 

L1• 	U.i.i\ 	ii1(: 	jj\ r1 • • 	11/ 	,"i2 I i/.'3 

i.. ; 	•. 	A 
l'.1.iJ.t5./k 	• 

. 	. 12,J9 1 1., j  - j• 	. 
I 

"KAP, • s' VO!39 I 	Y1U..1.i'1)3 	• 

7. R. D!IA.N,\)/'UJ 

• N. PAi)Mi\NAJ11AN  

9. AM1AUL PJdUM 	:.. 	.. C I {)/)6/3 9 I 

:;\i :'JJ/. ,.t/. : •l' 	•S 

:. Q, j 
 

1'\OA.J 	\iA 

.' 	..i\ 
• : 	05'C')/'1 '1 • 	i 

- 	1L5, C 	52 	•' S 	.\ 	. 	I 	i'' 	, 	• 	p 
•• 	IhL 	LI'hI)1 	y i', 

. . 	•', 	- 
2.1 	iI' 

• 	.. 	. 	. 

16 /(j 

f. 

U 
Li 

• 	S 	•''•• -• 

1 - 	- 



) 

.NO. 
	19A•1 	(DRS.) RLY. D011 •DATE OF 

- 	 . PRO FORMA 
PLACEMENT IN SG 

• 	 26. SURE 141)RA VIKRAM N 04/09/45 23/04/93 

SINGI{ 	. . 

27. N.P. 	ATAP.AJAN 	.. . S 17/12/3 8 23/04/93 

2d. T 	MA.NOHAR S 	. . 	 05101,45 . 23/0493 

• 	 39 SUB1AS11CHANDRA NP 01/02/46 • 23/04/93 

DAS 

• 	 30 N N ;31-IARDWAJ N 15/04/3 8 01/04.94 

 M.DULAKSFllvfl SC 04/02/46 01/01.94 
I  

KJ\1IAM 	•. 

 J.P. 1.AYfA N •. 	30/11/40 01/04/94 

• 	 33. S. P1ABiiAVATHY S 04/12/45 01/0494 

34 5'ff 	RASOOL SC 01/07/43 01/04.91 

35. CJL :iARU1ARAN S 08/11/43 01/04/94 

• 	

5 \Ti/YI(UJDUBE N 19/11/42 01/04/94 

 ASUQKKUMARMflTU N 16110146 01/04.'94 

 J.S. )11AiAMSAYfU N 25/12/41 01/04/94 

 R.R MANOLKAR 	. W 	. 16/10/46 01/04194 

 rAJ)HAY SHYAM N 24/06/44 0 1/04/94 
'I 

 - K.U. ADIIiKARI 	• E 13/05/42 01/01 94 

 . .;AK w/ 02/01/40 0 ;/01 	4 

 P. .A1LAVA RAO SC 15/07/43 01/01)4 

 P.U. EKBOIE C 101109140 01/04.94 

 
• 	

• 

 

• NF/E •01!01/44 . 01/04/94 

K.i. SENLASKAR ,A6 NF 01/08/47 01/04/94 

• 

. 

- 



4Q - 

.NO. NA1\E ()RS.) R.LV. DOD DATE 

PLAC::M 

 NARESH KOHL[ SE 29/11/42 01/04/94 

 V.K. JOFUU N 09/09/42 01/04/94 

 S.G. MA.KODAY \V/C 22/05/45 01/01/94 

 M1LLNA Y. SAIUN W 1 1/08/48 0110419 ,11 

N.N. DtJ..UA NF ; 11'3/42 0)101/94 

 G. SR1NJVASARA() 	S  SC 	. 5/05/37 01/04/94 

 CV PRA13HA S 13/02/43 01/04/94 

 
• 

PALA 	
. S 20110,'•44 01/01/94 

SURYANARAYANA 

MOFIINI MOIJAN E 20/07,'4 5 01 Io/: 
MO! IANIY 

56. SULAI3I-IA P. rJIsv,'As C 21/O8/'I3 01104/94 
(MRS) 

. • 	 .' 	7 GBOYNA 	
. S 01/07/47 01/04/9'1 

 KAN'!i 'PRASi\!) N 11,' Ii /i' C) I /0'1/'4 

 S.K. 13ITTACJ1ARy'1'A L 29/07/:; 8 oi 104/11 

 JAWAFIAR,LAL GUP'I'A N 07/1 0/42 0 1 104/94 

• 	 ' 	 61. N.K. JHA 	
. W 26/01/44 01/04/94 

 V.P. SAIUN W 5/0/4 7  

 A.CiI. 10AT1IUR N •.!i 0/42 	. 

 Cl11TRA J01.11U N 30/07/43 . 01/04/94 

 D!PIKA'CJIAKJAJ3Q1'y NF/SE . 07/08/45 01/04/94 

• 	 66. JAYANTI B 09/04/47 01104194 
• 	

. CHATTOPA.J)IIyA\' 

S 	 • 



-5- 

.flO. 	NAME (DRS.) RLY. DOB DATE OF 
PRO FORMA 
PLACEMENT1NSG,: - 

67. S.P.GUTA W 13/08/46 01/04/94 

G. ASi-1O 	KUMAi C i3/0/43 :.'O1.'94 

SHRIVMTAVA 	. 

69. JAHAN ARA B 25/01/47 01/04/94 

70. . S5i3IAREDDY 	. a.,. 	s 01/07/46 0111 04/94 

71. PRAB1iAKiRVOICFIAL S 22/01/46 01/04/94 

72.. R.S. TIWAJU W 13/06/16 01/04/94. 

7' IRENE El) WIN 	. SE/SC 17/08/45 0 1/04/94 

01/01/46 01/04/94 

75. SA'F1OSH iAIN (MRS) C 04,'03/43 01/04/94 

76 C.C. hNTO C 17/02/46 01/04/94 

77. B. SI'A KUMARI 	.. S 	. 01/12/47 01/04194 

7. pTyj SiNC 	JriL!LcYr w. 1'10/44 01/04/94 

79. L FUNRY WI 09'(i"47 0 

SQ. AR.U14A Y. ULLAL S 10/09/45 01/04/94 

1. RA\ NDRA KLMA.P. 	. V/ 011107/45 01/04/94 
iA1 

U 	A SARNA il i SC 26!05/4 01/04/94 

JMARAfV.'AY SIJSC 20/01/47 01/04/94 

A T) '?. • • •_•• 
u 

• ;\.. iATiA SE 1 2/04/:l 011104/94 

6. N.iC PATNAIK USE 02/11/47 01/04/94 

57. 1-iC PARAMESWARA S 10/04/49 01/04/94 

U 



• 	

0 	
0 	

- 6- 

.DAii' ()F 

r ,AC?lVNT fl :.;• 

-- 

811: KRISHNA KUMAR 	N/C 	17I5/48 01/04/94 

O.P. SA T11AM 	 17103/45 01104/94 

KALYANI C1fATTERJI 	 07fl0/44 01/04/94 

N1RODERANJAN ROY 	U 	03/09/42 01/04194 

92 	S.K.UPAD1IYAY 	c 1)/( 	S 01I0/ 

•0

1MADASU 	 Ni/N 	0i0!,'48 02/09/94 

MUSTAQIJE i-nn1 	N 	22I./45 02/09/94 

• 	

0 	
K1IAN 	 0 

• 	 95. 	DAVID Cl IIL1 ,ARAJ 	. S 	07/0/45 	021091911 	
0 	 0 

• 96. K. SUJ3I3ARAO 	SC 	01/07/39 02/09/94 	
0 

97 	BJ)IIAVA IUO 	• S 	02/06/49 01/03/95 

. 9. N.S.AYYAR 	
0 	11/02/45 0 1/03/95 

99. 	NINI I3AWA. •... w 	13/10147 	01/03/95 

0 	
- 	KMMES WAR DAS. . 	NP 	01/03/45 01/03/95 

• 	RAIVffiNDRADUTTA 	NP 	27/02/40 01/03195 
• 	

CHOUDHURY 	
•0 

( 	JAGADHATRIRAY 	SE 	20/02/46 0.1/03/95 

• 	 103. PURNENI)U GOSWAMI 	E 	04/05I43, 01/03/95 
0 

.5 	TIUP11 DU11A 	• . 	14 F 	25/ 1 /'i I 

• 	
CJIOWJ)IIURY 

• 	 : • 	105. SURESJIYESHWANT 	W 	20/05/47 01/03/95 

0 	 KALGONKAR 	.• 	 0 

16. DINES11WAR SIIARMA 	N 	31/01/46 01/03/95 

1(7.MANJU SUE\VAL 	. 	N 	19/04/50. 01/03/95 

0 	 • - 	108. KRKOIESWARA RAO 	SC 	. 15/06/45 01/03/95 	0 

• 	

• H 



'-7- 	 clI( 

S.NO. NALE (IDRS.) 	. RLY. DOB DAT)EjOF 	
"S 

i'ROFORMA 
PLACEMENT iN SG 

 PR 1ISIUNIVASULU Sc 15/04/47 01103/95 

 SVSK GANGADIJARA Sc 26/08/45 01/03/95 

10 	. . S.  

Ill. T.VEIiRACHARY sc 15/07/40 01/03/95."• 

 NEEL KAITH GOSV//\M1 N" 25/02/44 01/03/95 

 K.JAAN MOHAN RAO . SC 01/10/46 01/03/95 

 TARACIND.I S 26/04/47 01/03/95 ' 

 ALOK KUMAR GUPTA E 01/07/43 .01/03/95 	. 

 J.C.BORGO1IAIN 	: N 01/02/40 01/03/95 

 JNGARATHNAM S 26/02/48 01/03/95 

 
I 

Gf1ACHATTERJEE B 15/01/45 01/03/95 	. .:. 

I 19. R,N.SAXENA N 15/05/4 01/03/9'/' ' 

 Bt-IAGL1.AT111 / S 14/06/4 .. 	01/03195' 

ANIAMALA1(MRS.) 

 S1iELA AR'L'A 	" N 16/06/47 01/03/95 

 11I.N 	iU11 S NU M A N 30/08/48 01/03/95 

 SIAIL 1ANS'//AL C 16/10/48 01/03/95 

(HRS.) 

 S.&IFADNIS 	. 	 . . W 20/12/45 0 1/03/95 

 VU1N PANDEY !'. w i 0/12/46 01/11/95 

 D.KJONEJA 	S C 25/05/46 05/12/95 

 MI SINGLI MNA 01110149 05112/95 

 1'eUflNDRA KUMMt W 03/09/47 05/12/95 

(UPTA  

 DRAVOHRA EIW 24/01/40 05/12/95 

S.. 



-8- ' 

• 	 S.NO. NA1\'lE (DRS.) 	. RL\'. DOA DATE OF 
PIROFORMA 
PLACEMEN'' IN SC 

130. 	N..1(ALLA N 10/07/48 05112195.... 

•1 	L,M.SISrRADFIAR NE 01/03/44 05/12/95 

132. MAI1ESIILAL Ii 01/01/45 05/12/95 

• 	 133. Dfl'1ABAD1[lJ 1)ATTA E 15/02/42 05/12/95 

 SUftESII. S. ROLLI NE/SC 16/09/44 05/12/95 

- 	 -- 	
- : 

 NJ1.SURANA N 01/01/ 05/12/95 

 SHARAT CFIANDPA N 08/07/46 05/12/95 

 MANJUL SR1VASTA\'A W I 8/0$/5 05/12/95 

 .S.INGII K.S E 	• 17/08/44 05/12/95  

4 	9N.C.RA1311A . NP 28/11/47 05/12/95 

 R.I\; .MANOLKAR W 23/01/47 05/12/95 

 RJARAS1M11AMUIUfI1Y SC 	• 03/02/45 05/12/95 	• 

 DE/END.1.U\ KUMAR 	• 28/03/49 09/12/95 
JAIN 

1'13. 13AARS1 RABIDAS 	• . 	 • 	 • 01/07/49 09/12/95 

144. R.N. T1UPAT1II 	
•• 

N 30/07/5 1 23/01/98 

• 	

• 

• 	 145. 
: 

C.S.TRIPATI11 	.• 	 . NERV 26/01/48 23/01/98 

146. SU[AS NiDGAVE C 17/09/51 23/01/98 

147 1(1  U'U 1 GLSAN S 06/12/4 101198 

• 	 148, PK CTIANDRA 	• NEYNU ()/() 	/4 A 0 

149, RAI4 PAL SINGI{ N 	• 01/01/52 01/05/98 

150. [JNA MADAN NE/W 27/07/47 01/05/98 

• 	

• 	 151. S.KRASTOG1 N 27/11/46 01/05/98 

• 	 •. - 	 -• --•- . . -. -.---.. - 



• SO. NAME, (DRS.) liLY. D013 DATE OF 
- 

. IItOFORMA 
PLACEMENi' iN SC 

152. UDAISJ1IG1I E 29/12/5() 01/05198 

,Y. 1iAA! i IO1A I 	:;:5!.; 01/05/98 

• 	 : 154. SUMAN GAIJR N 01/06/45 01105198 

 !S11WA1'..KISk1WAN1 W 20/04/50 01/05/98 

 !WI IIJI ' BUXY 	:' 21/ I I M 01/0519X 

•  \'IJAI ;i1ANKER E 21/02/'! 8 0 1/0:i98 
TRI.PATIII 

•  DEVE'TDRA PRATAP • E 10/05/51 01/05/98 
SLNGI, 	. S  

 AMI3IKA 1>RASA{) SINFIA E 30/06/46 01/05198 

 S.K.RANJAN .01/01/45 01/05 192 

,J6.J. ANWA JIASUMATPJ NF 	• 20107/50 01105198 

 ABDJL SAMAI) N 03/02/47 01/05/98 

 I.V.1tfNRY 	. W .27/12/43 01/05/98 

  PAL JVARY 	. S U1/0 7/4  2 17/08/98 
KR I I INAM UR! IIY 

•  M 11 UPPAIAII Sc 	. 1)1 /0)7/i  4 01/09/98 

 Al-,' -;UHLiUt KUMAR S 	. 27/03/42 01/09/98 

• 	

.  Mi\NOJ BIIAR(IAVA W 12/1 1/46 01/09/98 

 M4i1ES}1KUMAR. C 13/11/46 	• 02/1 1/98 
('1.0 	IA 

1 o9. S L))ES1IN, 11110144 05/67/7 
• 	

. C1AtJ1)1!URY 

fv'( 



- 1,0 

	

S.NO. NAME (1)RS.) 	
RLY. 	1)013 	DATE 01 

iioiOflMA 

• 	' 	
LACLMENt IN SC 

V.P.K}1AND1 	, . 	W 	01/08/5 	05I07/99 

'AR 	KUM 	. 	
NE 	28/08/'1 	o5/07/ 	

0 

SIUVASTMA 

JAYAS11REk 	WIN' 	21/12/49 05/07/99 

11.S.M11, 	
23/01/52 	05/07/99 

LAXMANM/. 	W . 	22/11/52 05/07/99 

B.L.B11ATIU.-GAR
W 	10/10/48 05/07/99 

TEJP 	
NE 	13/11/53 	05/07/99 

	

SRIVASTAYA 	. 	 . 	 . 	

:. 

	

177, SATYA PRAKAS1! 	N 	26103/53 05I0'1/9) 

	

SHUiüA 	. 	.• 	 ' 

C.N.ME11R)T N . 
13/05/50 5/07/99 

178.  

179.. MAD11U EF1ROTRA N 22/11/50 05/07/99.. 

CF1ATTAI PAL SING 	N 	19/12/48 05/07199 

3.1>. MOS 	
SE 	26/04/48 	06/06/1() 

K.K.T1W/ 	
NF 	10/07/53 06/061. 

  

VINOD IMAR 	C 	10/09/51 06/Oi)0 

	

AGARWAL 	 . 	
0• 

.. 	
II01,L5Z 06/06/00

PRASA 

ISIIWAR C1II1)ER 	N 	13/07/50 	06/06/0() 

VERMi'. 

MEEtAKS1U 	 S 	13/01/53 	06/06/00 
M.  

ivUUfl,NiAY KUMt4- . •. . ci::v/ER 01/01/51. 05/06/00 

S1NG} 

C.P.S1KA.R 	 S. 	27/07/50 06/06/00 

0 	
189. S.KAUAGAMA 	 S 	14/03/53 06/06/00 

•1 

rl 

- 



• 	 '1. - 1l• 	'-L 
. 

• ,O. NAME (DRS.) RLY. DOD DAL'E OF 
PROFORMA 
rLACE1Y1t!NI IN S( 

 UPENDRA 13tliNDWAL1 C 26/11/50 06/06/00 

 11LESiIKUMAl 24/07/54 06/06/00 

SITARMA 

). -- 
MRINAL K.SUTRJDUAR NF 02/01/58 10/08/00 

7 
93. S.K.SAI3I IARWAL N 08/1,2/54 0/O/00 

SANJIV KUMAR DEKA NP 28/10/58 1Q/Q8!0 0  

)35YANJAN KUMAR SA1.UA NP 01IO2/55 10I0/00 

RAILWAYS (.) 

- -- 
\ii  

DE1U'1'Y SECRVIAR' ( ,) 
RAILWA'1' I3OARD. 

Cepyto:- 

PSs to MR, MOS(R), MSR(I)), Sr.PPSs to CR13, .[ ?'.IT, ML, 	ME, PS/S t;tafl, 

DG(iUIS), Al)G/1$, Adyisc E(GC), JS(C), JS(G), JS(E), 1l)ç[&M1'1') DPR, I )S(C)!CRIL 
DS(E), JDE(GC), iJS(E), Vig(C), ERI3-J., US(C), Railwly l3on (I. 
The Principal Dcctor of Audit, All Indian Rai1wa). 
The PA&CAOs, All indian Railways and CLW 
The General SecrciariCS, lRF, R.No.248 & NF1R, R.No.256C, Rail )3havan, New Delhi. 
The Ocneral Seccctary, IRPOF, R.NO.268 & Secieary General, FROA, RN.256-A, Rail 

Lhava NW Delhi. 



S. SWuAiAR 	0 

C. 1'IMA iUA 

•0 
•• 4• 	M. SATYA KAI,i 

: 	i-' 	•' 	

0 	

: 

	

I 	 ( 	
p 

or RAIL ', (R' L 	ftP LV ) 	 j - - 	
(1AU IWA? IOAR) 

0 	
0 

TilI. Gu1 	iGER3 	 - 	WiFLES'POSr cOv 
• 	(,-El"%TrAL-  IWILWAY&IUMM. 5SUED ON: I2.O4.2iD2 

1ASTliRNRA1LWAY/KOLKATA 	: 	• 

	

tflitN itA1LV/AyfEW 	
0 

NOtE EASTEN }ALWAY/COBK1IILI} 	/ 	
0 

	

• NOR1HE4ST aOflR RAIL WAY/GU WAHAfl' 	
0 

SOU'iJ.N P tLV//tV/CHP.I'ThJ/J, 
0 

• 	$OUT11 CENTilAL 
OW'n FAST1RN R&I LwA1/(oL}zA'f. 

• WESTER1 A!LWAY/MUMBM. 	: 

	

(.) rN OMPL 	CFW, I iFfl HONL, 0jOPiiI CC'.' 
JU1JGLZ' kt I D'FiJ., 1(' O- .VJI L ( VL ft 	L 	 I 0, 17 I 

- 	CO_QuI 	 fl 	JLv1'N cV.,  

DATi1D 4.2.20c2 1  MNITRY OF RA1LWAy HAVE DCOt) 
,'. 	TFliVf TUE. OLLOWNG OFIICERS OF IRMS SHOULL I!IE 0AP?OflflED TO OFICiAT 

IN 	AV'II )th!DLAJ C PFF.13C1 ON TIICIR Lk1L\VAY ITSELI? DY CL I 

1JiD ru 	koFo•.0r...A PP.OMCJflcN 	 D 
lIT 1f E3 ' 	zNLD AGANT I 11iP. N '' 	) I 	' i. F 

• 1 •  • • BE ENfl L1 0 	O Aiit FOR. 	PIOD  
• 	

0 	
• A1?PONTE1 jTIN SAG:- 	 0 

I l 
No. •N?m (DS.) 	SLY. DO!3 • 	1ATL (fr Pflfl1' 	• • 

SINI. 	• LALrfr/s.R 	• 	• 	29A)7141i Ji

0 	

• 0 

S. 	13102140 O/o4./97 • 	 • • 

SCJS 	15IO2i4 	/04197 • 	
0 

04 / 
• 	 • 0 	 • 	• 

/ 	 • 	 • 	 •• 



,- : 	 r 
j 	H 	I I 

C 

- 	 - 

RLy.: DAlE OI PROORMA, PRcIMOFoN TO 
SAG 

SHANKARLAL. NF 01/04/44 :0i/04/7 
1JUUMD4R . 

•° DAI 0I 01/04/97 	•-, 	 - 

7 	STJSH ASON N 10/.3/41 '.31O2/9 

B 	ViMLA c 	s1SINGT.TAN, W d1/42 13'02f J 

-. 	R. DII ANAAL(J - 091)2145 13/02/ 

0 N P 	WN S 

S't3H 	UI!1 VL 1,/tii I 	/d' 1)i 

2,  5107/2 1102/9 

S(MRA N 3r/Q/14 13U2JJ 

• 	 ..14. T3UATHAMANOHAR -  .2 .0310145. 1IO2J9. 	-. 

NFi1 i'/ i/0!f 

LA7-:  SC 04/)2'46 2fO'/1O0 

V. 	 .. . 

17 S PTyJ3HAVATHY S /l45 210710 

I I 1 U. CIT 	1JHARA 0/1I/11 

19 AS 	
) 	 U 4LUTTU N 1i') 	'V 2/')7J('O 

'OLKAIS.. W /Ffl6 ci0Th 0 

21 	PDIYSIXYA\1 N 2/'t' 22/07i00 
SHA1A 

22 K.0 1Di1KAJU E 1 j0S!4 (Q7100 

C i0b/40 2/o•;/oo 

/2 	 i 	 U flf' J111 i'J 

/ Z5 KR. 	LAKAR r4c - O),J1Ji ?101lJ0 



• • 	I 	. I/jJ cjj;:.ij 
V• 

3;. •;i iU.A JO :.7/3 

• 	V 
• 	 ., 

1. . Jit'yj.'..4' 	•. V  

I;i.:,'.1/ 

39. $.P.G(JPFA 3/0145 

39. 'MUL;TAQu': A-M1 • N ?. .V!5 2107I00 
KHiN 	•, • 

II. £S. .A;.Vv 	. '• t Oi/;in,P,  

11 JA IL,!tN A1A  :.,Y;ii)) 

12. HA TDby O'ftlii6 2Si7i 

43. PRAJ4AKA . 	. S 22IiZ/.b 2&'O7fcY 

. 4. S  • 	• H! OJ/OI/4ô 0m 2J O 7/ 

V1) ,CF-JJ.1_LEbitAJ U_Y/;/45 2V7Ii: 

_ • *•_V••  
• 	/1_ ..  

Ii 

i Hil 

; 	 —? - 

H 
•• 	j 	Ci 

.' . 	. 

2. 1Lt;AJ\  

A'YiV4 

LLi 	. 	WAS 

3:•. L\V/AN.AY.AL  CJC1 'TA N CY/i42 'j)c 

Y? 	i1iUN w iiOi47 2Sf(ii/U 

/i.ifl 	.A nfl' 

I: 

. 5 	•. 
I 

I 	I 

I 
I r 



i.. '... '••fl :Li. 

fli .Y. •fl04 	DAT?,'! (W PltQORMA 
V 	< 	Y 1O?4 'I'O SAG 

 1)SU Afl'1 	M1) C 0'iL3/ 	3 	/i':r/3 

 C.C. pn4ro 	• 	 ' C 7I.O2/46 	2/O7/CO 

41. 3. frrAKUMM S 01112/17 	2/C7/DO,. • 

49. I'PJIIIVI 	NG!1 	• • w/i 111 0144 	2;/O7/UO 

• 	
• G?'YI' 

:' 1 • 	. S 1o/O/:1S 	2:iG'7iUi • 

51, PALAU1A.  
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ANNEXLTRE - 'III' 

N.E RAILWAY 

MEMORENDI.JM 

In terms ofRailwav Board's XXR No. E(o)ffl/98/PM/ 31 dated 22.04.98, 

the following JA Grade, Officers of DRMS/N.F.Railway have been placed 

in selection Grade (Rs. 14.300-10, 300/- with effect from the date as indirected 

against enclo. 

- 

SN. Name & Designation of the Doctor 

Dr. T.  Chakrabarty, MS/10/MLG 

 Dr.P.K. Bora, SR. JNE/MLG 

 Dr. N.C. Rabha, MS/IC/NDC 

 Dr. T.K.Das, SR. JMO/IBRC 

Date of placement. 

01.09 

01.11.97 

03.03.98 

31.03.98 

Sd/- Illigible 

for Geueral Mariager(P) 

No. E/41/III/236-1(o)Pt-I. 	 Maligaon, dated: C%05.98 

Copy forwarded to for information and necessary action to: 

CMD/MLG 

SA &CAO(LGA)/Mahgaom 

1 D1M & T(P)/ /Lumding. 

DAO/Lumding. 

PS to./Maligaon. 

Doctors concerned. 

S d/- IllEgible 

Dr. J.  Chakraharty 	 Sd.!- Illigihie 

GC.5/5 
	

for General Manager(P) 
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NORTIIEAST FRONTIER RAILWAY 

• No.E/411111/236-1(0) Pt.II 

.To 
Dr. J Chakraborty, 
Ex. MS/MLG 
Vlll-Jumbasti 

• Under P.O. & P.S. Badarpur 
Dist-Karim ganj. 

Office of the 
General Manager(P) 

Maligaon,Guwahati-11 

Dated: 15.03.2005 

Sub: Promotion to SA Grade. 

Ref: Your letter No. NiL dated 10.08.2004. 

Your representation on the above mentioned subject was forwarded 
to Board vide this office letter of even numb er dated 01.02.2005. In response to that 
a copy of Railway Board's letter dated 07.03.2005 is enclosed for your kind 
information please. 

DA: one 

(S.K.Chow4hui y) 
(Asstt. PersonnellOfflcer/Gaz) 

For GENERAL MANAGER(P) 

• 	 •• 	 •. • 



Government of India (Bharat Sarkar) 
Ministr' of Railways (Rail .Mantraiaya) 

(Railway Board)' 

No E(0)111-2005/E'69, 	 New D&hi dated  
/fl 

-The General Manager 	 - 

ID 
Northeas't'Frontier 	

- 
...:..... ........ 
.cAttn. Shn P K Singh Dy.CPOP) ' 

SUb: Dr. J Chakraborty, Ex-Sr.MS/MLG, NF Rly - Representation 
against non-promotion to SA Grade. 

F- 
Ref: NF 	Railway's letter No. 	E1/41!HI!236-1(0)PtW 	date' 

01.02.2005. 

The matter has been examined. None of the juniors of Dr. J 
Chákarborty, Ex-Sr.MS/MLG, NE Railway have been promoted to SA Grade till 
date. As per the' revised seniority, Dr. Chakraborty's turn for promotion to SA 
Grade did not come till his retirement on 28.02.2002. Therefore, the question for 
his promotion (cr4 non-promotion) to SA Grade does not arise. 

, Dr. J Chakarboy may be suitably advised 

(P P SHARMA) 
- 	 - 	 DIRECTOR (Estt) 
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